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steps Government propose to take to see 
tbat wbatever credit is given for tbe 
pure base of fertilisers reacbes the poorer 
farmers and are not cornered by anybody. 

SHRI ANNASAHIB SHINDE: The 
bon. Member has raised a mucb wider 
question. 

May I say tbat, as for as lifting of 
fertilisers from tbe factories is concerned, 
Government has first of all provided 
Rs. 105 crorers for advancing loans to tbe 
State Governments, so that tbe State 
Governments are enabled to lift tbe ferti· 
lisers. 

Secondly, if tbe co-operati~e societies 
take the fertilisers, to tbe extent of 90 per 
cent of tbe price of fertilisers tbey are in 
a position to get reimbursement either 
from the apex bank or Reserve Bank. 

As far as tbe other question is con-
cerned, namely, that we have to ensure 
that they reacb the poorer farmers, it is a 
very valid point, but the crop·loan system 
takes care of this. 
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THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTIJRE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI M. S. GURUPA-
DASW AMY): (a) There has been a 
reduction in the number of Central Co-
operative Banks and primary agricultural 
credit societies. Tbere has, however, been 
an increase in tbe number of Central and 
Primary Land Development/Mortllale 
Banks. 

(b) and (c). Tbe reduction in the 
number of central cooperative banks and 
primary agricultural credit societies bas been 
effected as a matter or deliberate policy 
for promoting a viable cooperative credit 
structure by amalgamating uneconomic 
units. In tbe matter of Land Development/ 
Mortgage Banks, tbe increase in tbeir 
number is due to tbe fact that some years 
back the greater part of tbe country was 
not served by such Banks, and, tberefore, 
many new units bad to be set up. 
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SHRI M. S. GURUPADASWAMY: 
Tbe figure sbows that there has been an 
increase in the said capital after 1962-63. 
Tbere is also an increase in the loan 
operations. 
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SHRI M. S. GURUPADASWAMY: 
It is true that in certain States the over-
due position is Dot satisfactory, and that 
is because of the drought situation that 
obtained for the last two years consecu-
tively. But in other States also we are 
taking measures to see tbat the over· due 
position improves as far as possible. 
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SHRI M. S. GURUPADASWAMY: 
It does not arise out of this question, but 
I can answer it. We are meeting nearly 
35 per cent of the loan requirements in 
the rural areas. 

SHRI K. N. TIWARY: The report 
is that 87 per cent of the agriculturists 
still take loans from the moneylenders. 
I want to know what is the 'jIercentage 
that the Government is giving. 

SHRI M. S. GURUPADASWAMV: 
Nearly 35 per cent of the loan require-
menn of the villagers is met through co-
operative societies, and there is scope for 
improvement. 

SHRI RANGA Who discovered 
this 1 From which report 1 (Inte"uplitHJr) 

SHRI M. S. GURUPADASWAMY: 
It is a fact ; it is not a discovery. 

SHRI P. GOPALAN: May I know 
whether it is fact that the total share aT 
bank credit owned by the scheduled banks 
has gone up considerably in the recent 
past, resulting in tbe reduction of tbe 
activities of co-operative banks and some-
times compelling tbese co-operative banks 
to merge themselves with the scheduled 
banks, and if so, woot are the main reasons 
for it 1 Is it not because of the fact tbat 
tbe Government has not given enougb 
protection to these co-operative banks to 
withstand lbe competition of tbe scheduled 
banks, and if so, what steps do Govern-
ment propose to take to protect tbese 
co-operative banks from Ibe competition 
of the scheduled banks 7 

SHRI M. S. GURUPADASWAMY: 
It does not arise out of tbis question. 

SHRI UMANATH: It docs. Tbe 
bon. Member bas suggested one reason 
for tbe number of co-operative societies 
and 108n societies baving considerably 
gone down and ask& wbether it is true. 
Let him answer it. Or if be wanls notice, 
let bim say tbal. 

SHRI M. S. GURUPADASWAMY: 
Tbe reduction in the number of co-opera-
tive societies is due to the policy pursued 
by Government. We have been consoli-
dating various co-operath e societies into 
viable societies. That is why tbe number 
has gone down. It does not mean any-
thing as implied in the question. On the 
contrary, tbe loan operations have been 
increasing and share capital also is in-
creasing. 

SHRI D. N. T1WARY : In the attempt 
10 make CD·operative societies viable, 
many viable societies have been broken 
up and new societies created, but nnthing 
has been provided in places wbCll'e viable 
societies were working. Wbat were tho 
criteria iD. judging whether a co-operativo 
society was viable or not? 

SHRI M. S. GURUPADASWAMY: 
We bave circulated the criteria on the 
basis of whicb consolidation should take 
place. There are four: societies sbould 
have tbe ability to have their own offices; 
they sbould also have tbe ability to 
appoint a full-time paid secretary; they 
sbould contribute to reserves on the scale 
considered necessary, and they should 
have tbe ability to pay a r_lOn.ble 
return on capital. 

SHR! SAMAR GUHA: A startling 
disclosure bas been made by the Power-
loom Inquiry Commission that was set up 
in West Bengal in 1957 ; it has been 
alleged tbat Rs. 50· lakbs of loans given 
by tbe Union Government have been misap-
propriated. Yesterday in tbe Bi"dllJltln 
SlaruJard, the following has come out: 

.. Most of tbe bundred powerloom 
co· operative societies set up in Wost 
Bengal during the Second and Tbifd 
Five Year Plans are on tbe point of 
breaking down as a result of being 
run by s_ 'sellina aaents' from tbe 
Burrabazar business under an unwcitten 
lease for about 8 years. The aaents 
wbo run the co-operative societies also 
dodged taxes 10 the tune of several 
Iakbs of rupees for years IOletber. 

"Some of tbe-top hats in Ihe Co-
operative department are alao leanlt 
to have been involved in tbe affair. 
The Union Government had sanotiOllcd 



Rs. 50 I.!chs for these 100 co·operative 
societies. Each of the societies had 
been given 16 powerlooms and it had 
been decided that these units would 
employ 5,000 weavers .... The Union 
Government had also agreed to give 
6.000 more powerlooms to West 
Bengal during the Fourtb Five year 
Plan. 

. 'The selling agents used to pay 
Rs. t lakh a year to the Societies as 
wages of tbe weavers and other wndry 
expenditure. It was alleged that 
Rs. 40,000 of tbis smount went to the 
promoters ... 

MR. SPEAKER: Will he stop it now 
at least or shall I call other some member ? 

SHRI SAMAR GURA: T~i. is 
about Joan societies. 

MR. SPEAKER: Sbri Tulsbidas 
J.dhav. 

SHRI SAMAR GUHA: On a poist 
of order. 

MR. SPEAKER: Question boul--no 
poin t of order. 

SHII.J SAMAR GUHA: Then on a 
point of submission. I bave a right to 
make my submissions. You should hear 
me 

MR. SPEAKER: If he starts reading 
newspapers, wbat can I do. 

SHRI SAMAR. GUHA: I think you 
are m.killg a fool of me. The question 
related to co-operative banks and Joan 
societies categorically. I am asking R 

question relating to tbe sta~ o.r a~airs in 
powerloom co-operative SOCIetIes JD West 
Bengal. 

MR. SPEAKER: Wbenever I call the 
bon. Member to put a snpplam.nlarY, he 
starts reading a newspaper or some otber 
tbing and asking somerbin, else. My ring' 
ing the bell does DOt hel1J. If be uk. a 
straiabt supplementary, I would be very 
happy. But that is not what he does. 

SRRI SAMAR OURA : Am I creat-
iDs a precedeat? You hlMl ben tmanuat 

to other members in Ihis respect when they 
have read out long documents. (am not 
creating any precedent. 

May I know whether it is a fact that tbe 
report that has been revealed by the Com-
mission that Rs. 50 lalebs of Union Govern-
ment loans given to West Bengal co-opera-
tive loan societies have been misappro-
priated? If so, what steps are Govern-
ment going to take in that respect? 

MR. SPEAKER: Very good. No-
body will objeot to that. 

SHRI M. S. GURUPADASWAMY: 
I require notice. 

THE MINISTER OF FOOD AND 
AGRICULTURE (SHRI JAGJIWAN 
RAM): We bave also to ascertain wbat 
tbe UF Government did about it. 
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SHRI M. S. GURUPADASWAMY: 
We are improving the procedure so that 
the farmers can get loans quickly from tbe 
societies. If be looks at tbe fiaures, be 
will realise tbat we have been ,ivina loans 
iIIcreasinllly. Over the last year, we have 
liven loans to tbe tune of Rs. 540 CfQI'IIS. 
This year it will be increased to Ra. S90 
~rores. So he can see that the societies 
are doing their best to provide loaos to 
farmers. 



SHRI S. K. SAMBANDHAN: The 
bon. Minister stated that the 'overdues' 
position is not satisfactory and be also 
gave the reasons. Are Government aware 
tbat tbese overdues are mainly due to 
misuses and abuses by be"oml loans, 
particu larly agricultural loans? If so, are 
Government taking any action to rectify the 
position so tbat tbese be"am; transactions 
do Dot Dccur ? 

SHRI M. S. GURUPADASWAMY: 
I have already said it is tbe responsibility 
of State Governments to take action to re-
cover loans. It is a fact that the 'over-
dues' position is ratber unsatisfactory in 
many States. We have been asking the 
State Governments to take steps in this 
regard. 

SHRI A. V. PATIL: Tbe district 
Central co-operative banks and the Land 
Development banks are doing their best to 
advance loans to farmers. But tbese loans 
are meagre. Even in States like Gujarat, 
Mysore, Mabarashtra and Andbra wbere 
the co-operative movement has mad" good 
progress, loan facilities are poor. In view 
of this fact, it is not desirable or advisa-
ble to ask tbe scheduled banks to give 
more credit to the farmers, so that the 
Co-operative banks are not burdened. 

SHRI M. S. GURUPADASWAMY; 
Last year, tbe land development banks gave 
something like Rs. 80 crores of loans to 
farmers and in 1968-69 it is proposed to 
increase it to Rs. 100 crores. In addition 
to that we have requested the joint stoek 
and scbeduled banks also to come forward 
to assist tbe allricultural operations. 

SHRI D. N. PATODlA: It is not 
enougb for tbe Minister to say that tbe 
responsibility of collection is on the State 
Governments. Tbe entire co-operative 
movement including the co-operative banks 
are controlled and directed by tbe Centre. 
May I, tberefore, know wbether there is any 
provision for obtaining adequate security 
for repayment of overdue. and if so, wbat 
are tbe types of provisions? If that be 
the case, wbat steps bave the various 
State Governments taken in tbe knowledge 
of tbe Central Government to implement 
those provisions of security for recovering? 
1 also want to know wbat would be tbe 

percentage of bad debts, in the opinion of 
the Central Government, in respect of tbe 
past overdues ? 

SHRI M. S. GURUPADASWAMY: 
I should like to correct the misconception 
of the bon. Member. We do not control 
or direct the co-operative movement. It 
is not correct to say that the Centre inter-
feres in the co-operative movement as sucb. 
But we do take interest in tbe matter of 
realisation of dues. We have instructed 
tbe State Government. It is the State 
Government's responsibility in this 
matter to collect the dues and various 
steps are being taken by tbe State Govern-
ment. The other aspect Is about security. 
Certainly when loans are given security is 
taken. Only recently we have changed the 
pattern of assistance to farmers. Up to a 
point we have been saying that there has 
got to be liberalisation in the loan assis-
tance but that has nothing to do with the 
overdues position. The overdues position 
is sucb because of various otber factors. 
If the hoo. Member studies the State Acts, 
he will know what steps are taken uoder 
the Act for tbe collection of overdues. 

SHRI D. N. PATODIA: The answer 
is Dot complete. What steps have been 
taken to implement the provision about 
securities so that overdue. are collected. 

SHRI M. S. GURUPADASWAMY: 
I shall draw tbe attention of the State 
Govern'lleDts to tbis matter. 

SHRI N. T. DAS: What are the 
minimum amounts wbicb are given for 
sbort-term and long-term loans? 

SHRI M. S. GURUPADASWAMY: 
The amounts relate to the needs of the 
farmers : it also depends upon tbe acreage 
of crops, yield, etc. It varies from place 
to place. 
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SHR1 M. S. GURUPADASWAMY: 
The loan system we have introduced will 
take care of this aspect. Even tenants 
can have loans from the co· operative 
societies. 
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SHRI M. S. GURUPADASWAMY: 
We have schemes for co-operative farming 
to give lands to the landless people. We 
are not giving loans to the landless unless 
they are tenants ... (Interruptions). 

SHRI JAGJlWAN RAM: There is 
an arrangement for giving loan to persons 
who have no property to mortgage to the 
co-operative banks and in ordinary parlance 
are not credit·worthy. They can get 
some loans if two members of the co·opera-
tive stand surety for them. 
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THE MINISTER OF STATE IN THB 
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOPMENT 
AND CO·OPERATION (SHRI ANNA-
SAHIB SHINDE): (a) and (b). Govern-
meot have DOt received any communication 
from Jagatguru Shankaracharya making 
any observation to the effecl thaI Govern-
ment had adopted an obstinate attitude on 
Ihe question of cow protection. A section 
of Ibe Press reported Jagatguru Shankara-
charya's speecb purporting to start an agi-
tation UDder certain circumstances. 

(c) No, Sir. 
(d) Docs not arise. 
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SHRI ANNASAHIB SHINDE: The 
number of cows has increased? I did not 
quite catch his question. 

SHRI BAL RAJ MADHOK: Whether 
the number of cows butchered has increas-
ed. 

SHRI ANNASAHIB SH1NDE: I have 
no information on tbat point. 
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